
FORMA 
PUBLIC ANNOUNCEMENT 

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process 
Regulatlons1 2017) 

FOR THE ATTENTION OF THE STAKEHOLDERSOF [Name of Corporate person] 
1. NAME OF CORPORATE PERSON MLAISEC INDIA PRIVATE LIMITED 
2. DATE OF INCORPORATION OF 14/08/2024 

CORPORATE PERSON 
3. AUTHORITY UNDER WHICH Registrar of Companies, Bangalore 

CORPORATE PERSON IS 
INCORPORATED/ REGISTERED 

4. CORPORATE IDENTITY NUMBER/ U62091KA2024PTC192088 
LIMITED LIABILITY 
IDENTITY NUMBER OF CORPORATE 
PERSON 

5. ADDRESS OF THE REGISTERED OFFICE Unit Nos. 906,907,908 & 909, 9th Floor, Sakti 
AND PRINCIPAL OFFICE {IF ANY) OF Statesman, lblur, Outer Ring, Bellandur, Bangalore, 
CORPORATE PERSON Karnataka, India, 560103 

6. LIQUIDATION COMMENCEMENT 15th July 2026 
DATE OF CORPORATEPERSON 

7. NAME, ADDRESS, EMAIL ADDRESS, Vivek Mallya 
TELEPHONE NUMBERAND THE 8601 Mantri Elegance Bannerghatta Road 
REGISTRATION NUMBER OF THE Bangalore 560070 
LIQUIDATOR vivekrmallvaca>gmail.com 

+9198453 96551 
IBBI/IPA-001/IP-POOSS3/2017-2018/10983 

8. LAST DATE FOR SUBMISSION OF 16th August 2026 
CLAIMS 

Notice is hereby given that the MLAISEC INDIA PRIVATE LIMITED has commenced voluntary 
liquidation on July 15th 2026. 

The stakeholders of MLAISEC INDIA PRIVATE LIMITED are hereby called upon to submit a proof of their 
claims, on or before August 16, 2026, to the liquidator at the address mentioned against item 7. 

The financial creditors shall submit their proof of claims by electronic means only. All other 
stakeholders may submit the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall attract penalties. 

VIVEK MALLYA 
IBBI/IPN01nP-POOS53/2017 •18110983 

INSOLVENCY RESOLUTION PROFESSIONAL 
(Name of Uquldator) 
IBBI/IPA-001/IP-P00553/2017-2018/10983 

Bengaluru 
July 16, 2026 



Whereas, the undersigned being the authorised officer of Manappuram Home Finance Ltd (“MAHOFIN”) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest *[Act],2002 (54 of 2002) and in exercise of powers conferred under section 13(12) read with rule 9 of the security
interest (Enforcement) Rules, 2002 issued a Demand Notice calling upon the borrowers and co-borrowers to repay the amount mentioned in the notice and
Interest thereon within 60 days from the date of receipt of the said notice. The borrower having failed to repay the amount, notice is hereby given to the borrower
and the public in general that the undersigned has taken Symbolic possession of the property described herein below in exercise of powers conferred on him/
her under section 13(4) of the said *[Act] read with rule 9 of the said rules. The borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the Manappuram Home Finance Ltd as mentioned below for each of the
respective properties:

Sr.
No.

Name of Borrower and
Co-borrower / Loan account

number / Branch

Description of Secured Asset in respect of
which Interest has been created

Date of Demand
Notice sent &
Outstanding
Amount

Date of
possession

1

NAGARAJA H, THOLASAMMA
C, HALADAPPA D/
NHL00480032761/

DAVANGARE

All that piece and parcel of Village PanchayathHaronahalli Property No. 190, e-swathu No.
151200105400300199, measuring East West 8.382, North South 11.58 Meter = 97.04 Sq.
Mtrs, situated at Haronahalli village, ChannagiriTq, Davangere District, within the limits of Village
PanchayathHaronahalli, Channagiri Block, KARNATAKA,Pin:577213. EAST-Road, WEST-Property
of Mallappa s/o Durugappa, SOUTH-Property of Mamatha w/o Thippesh., NORTH-Road

16-04-2026
&

Rs.205027/-
16-07-2026

2

SURYA K S, SHIVALINGACHAR
K R, PADMA G/

NHL00340028601/
MYSORE

ALL THAT PIECE AND PARCEL OF THE Property bearing No.2788/7A K2/2A, Situated at 2nd
Cross Road, Chamundipuram, K.R.Mohalla, Mysuru City, KARNATAKA,Pin:570004 Measuring
Totally 1053 Square Feet. EAST-Private House, WEST-House belongs to Shivaswamy, SOUTH-
Conservancy, NORTH-2nd Cross Road, Chamundipuram

16-04-2026
&

Rs.831016/-
16-07-2026

3

HALIMABANU MOULALI
ALURU, MOULALI HUSENMIYA
ALUR, FAIROJAHAMMAD

KUTUBUDDINSAB YALAVATTI/
MHL00260022776/HUBLI

All that part and parcel of the property bearing Gram Panchayat Property No.201, Measuring
96.08 SqMtrs, along with Residential Structure bearing E-Property No.151700202500200073
in of Suraleshwar Village, within the limits of Gram Panchayat Suraleshwar, Tq: Hangal, Dist:
Haveri, KARNATAKA, Pin:581102. EAST-Grampanchayat Road, WEST-House of Ajjayya
Gadigayya Hiremath, SOUTH- Property of Mamatajabi Jhafersab Aalur., NORTH-Property of
SundravvaVasappa Gondi

16-04-2026
&

Rs.544369/-
16-07-2026

4
SOMANNA P, HALAMMA
P, PARVATHAMMA P/

NHL00340027377/MYSORE

ALL Property bearing No.82/48/2, PID.No.152200539053020101, Situated at M.Kongahalli
Village, DuggahalliGramapanchayath, NanjanagudTaluk,MysuruDistrict, KARNATAKA,Pin:571314
Measuring Totally 38.83 Square Meters.. EAST-Road, WEST-Puttaswamygowda, SOUTH-House
belongs to Puttaswamygowda., NORTH-Site belongs to Biregowda

16-04-2026
&

Rs.512360/-
16-07-2026

5
MAHABOOB B, SADIQ F/
MHL00480028915/

DAVANGARE

All that piece and parcel of Property bearing Door No.297/2-3 City Survey No334, measuring
30X10 feet wherein house constructed, situated at 11th Cross, Azac Nagar, 3rd Division, 3rd
Ward, Davangere City within the limits of City Corporation Davangere, KARNATAKA,Pin:577001.
EAST-Conservancy, WEST-11th Cross Road, SOUTH-Common wall and then property of Ismail
Sab Khadri, NORTH-Common Wall then property of Devendrappa

16-04-2026
&

Rs.415325/-
16-07-2026

6
SUNDARI M, MANJUSHETTY
S, RAMU M/MHL00340028275/

MYSORE

All that piece & parcel of the property Bearing NO - 155 Unique No -151800208100600587
KUDLURU VILLAGE KUDUMANGALURU GP SOMAVARAPETE TALLUKU KODAGU D.,
KARNATAKA,Pin:571232 Totally Measuring 55.66 Square Meters. EAST-HOUSE OF SAROJAMMA
, WEST-PAISARI LAND , SOUTH-Road., NORTH-HOUSE OF AMINA .

16-04-2026
&

Rs.262254/-
16-07-2026

7

SYED DADAPEER S, Kousar
banu P, DADAPEER M/
NHL00480017664/

DAVANGARE

All that piece and parcel of Site No 548, Old Door No 548, Measuring 30 X 25 Feets Wherein
western portion measuring 15X25 feet situated at Mirza Ismail Nagar, Davanagere city within
the limits of city corporation Davanagere, KARNATAKA,Pin:577001. EAST-25 Feet Road, WEST-
Remaining part of same site , SOUTH-25 Feet Road, NORTH-Site no 547

16-04-2026
&

Rs.440473/-
16-07-2026

8 LAKSHMI G, SHASHIKUMAR
V/MHL00340014139/MYSORE

All that piece & parcel of the property Bearing NO - 8/32A Unique No - 150800300800121158
MADDHUVINAHALLI VILLAGE, and Gramapanchayath KOLLEGALA Block CHAMARAJANAGARA
Karnataka pin: 571440 Totally measuring 37.07 SqMts.. EAST-Counservancy Road, WEST-Road.,
SOUTH-House Belongs To Chamaiah, NORTH-Vacant Place

16-04-2026
&

Rs.292895/-
16-07-2026

9
PUSHPA N, RAJU A/
MHL00340012236/

MYSORE

All that piece & parcel of the property Bearing NO - 402/1 Unique No - 150800200900420022
BargiGrama, and GramapanchayathGundlupete Block C H nagara, KARNATAKA,Pin:571111
Measuring: East-West-6.7056 North - South-7.0104 .. EAST-Mahadevashetty Home, WEST-
Channashetty vacant site, SOUTH-Rachamma house, NORTH-Road and Ankashetty Vacant site

16-04-2026
&

Rs.205882/-
16-07-2026

10
MANOJ D, INDRAMMA B,
SURAJ D/NHL00340008807/

MYSORE

ALL THAT PIECE AND PARCEL OF THE Property bearing No 302/249, P.I.D. No.
152100102500120050, Situated at IchanahalliGrama, IchanahalliGramapanchayat, K.R. Pete
Taluk, Mandya (D), KARNATAKA,Pin:571426 Admeasuring: 59.27 Sq Mts.. EAST- House of
Suresh. G, WEST-Road., SOUTH-Own Property, NORTH-Property of Thayamma

16-04-2026
&

Rs.773884/-
16-07-2026

11
VENKATESH M C, ANJU T R,
CHIKKARAJU, MANGALAMMA/
NHL00340043479/MYSORE

ALL THAT PIECE AND PARCEL OF THE Property bearing No.507/368, PID No.152100601200
401223, Situated at Gummanahalli Village, GummanahalliGramapanchayath, Pandavapura
Taluk, Mandya District, KARNATAKA,Pin:571455 Measuring Total 74.14 Square Meters.. EAST-
Conservancy and House belongs to Baby W/o Naga, WEST-Conservancy and House belongs to
Mangalamma, SOUTH-Road., NORTH-Road.

16-04-2026
&

Rs.570862/-
16-07-2026

12

NAVEENA V, RAJAMMA,
VENKATACHALAIAH,

RAVI /NHL00900043485/
VIVEKANANDA CIRCLE

ALL THAT PIECE AND PARCEL OF Property bearing No. 148, P.I.D No.150800400400600231,
Situated at BannisarigeGrama, GowdahalliGramapanchayat, Yalanduru Block, Chamarajanagara
(D), KARNATAKA,Pin:571442 Admeasuring 61.32 Sq Mts.. EAST-House of Dundamma, WEST-
Government Site , SOUTH-Road, NORTH-House of Channajamma

16-04-2026
&

Rs.637454/-
16-07-2026

13
NAGARAJ S J, KALAVATHI P,

SRIKANTA V/NHL00340015484/
MYSORE

ALL THAT PIECE AND PARCEL OF THE Property bearing No. F Block 132/A, P.I.D No.1521007007
00101705, Situated at BelagolaGrama, BelagolaGramapanchayat, Srirangapatna Block, Mandya
(D)., KARNATAKA,Pin:571438 Admeasuring: 124.86 Sq Mts.. EAST-PoornaPrasannaNala, WEST-
Road., SOUTH-Property of Ashwath, NORTH-Property of Prema

16-04-2026
&

Rs.1003512/-
16-07-2026

14

NAGESH, GANGAMMA,
NAGARATHNAMMA KN/
MHL01430049196/
NELAMANGALA

All that piece and parcel of the Property bearing Katha No.33 and E-Katha No.152500203300
820108, total site measuring 111.483638 sq meters and total house measuring 111.483638
sq meters is situated at Dollenahalli Village, C.S.PuraHobli, Gubbi Taluk, Tumkur District,
KARNATAKA,Pin:572213. EAST-Road, WEST- House of Lakshmidevamma, SOUTH-Galli and
House of Mudlagiraiah., NORTH-House of Mudlagiraiah

17-04-2026
&

Rs.277212/-
16-07-2026

15

MANJUNATH CHALAVADI,
NETRAVATI MANJUNATH
CHALAVADI, MANTESH
MUDUKAPPA CHALAVADI/
NHL00260045740/HUBLI

All that part and parcel of the property bearing Gram Panchayat No. 342/A/1 measuring
36.38 Sq.mtrs along with residential structure measuring 36.38 Sq.Mtrs, bearing E-Property
No. 151400500900101037 (Sy. No. GT), of Gojanur village, Gram Panchayat Gojanur:
Lakshmeshawara, Dist: Gadag, KARNATAKA,Pin:582116. EAST-Common passage (Wahiwat
Road) , WEST-Property of Somanna N. Chalavadi , SOUTH-Property of Basappa Y. Chalavadi,
NORTH-Government Road

17-04-2026
&

Rs.506539/-
16-07-2026

16
SIDDESHA, ANUPRIYA,

DYAVAMMA/NHL00340050902/
MYSORE

ALLTHAT PIECEAND PARCEL OF THE Property bearing Khatha No. 4, P.I.D No.151600601800
800388, Situated at HaluvagiluGrama, TattekereGramapanchayat, Hassan Block, Hassan (D).,
KARNATAKA,Pin:573217 Admeasuring 139.350000 Sq Mts. . EAST-House of Swamy, WEST-
House of Dyavaiah, SOUTH-House of Chandramma, NORTH-Road

17-04-2026
&

Rs.831582/-
16-07-2026

17

MALATHEMMA MATTIMANI,
NARAYANAPPA MATTIMANI/

MHL01440046334/
SHIKARIPURA

All that the piece or parcel of site along with structure standing there on being bearing site/Khatha/
Property No. 101/1, E-Property No. 151700402700120047, measuring total 224.810000 Sq.
meter, including 138.350000 Sq. meter house, situated at Hale Nidanegilu Village, Nidanegilu
Village Panchayath, Hirekeruru Taluk, Haveri District, KARNATAKA,Pin:581111. EAST-House of
Mallamma Siddappa Mattimane, WEST-House of Sudha Siddappa Mattimane, SOUTH-House of
ThavareNaikLamani, NORTH-Village Panchayath Road

17-04-2026
&

Rs.712616/-
16-07-2026

18

PRAKASH BASAPPA
ALAGAVADI, Jyoti Prakash
Alagavadi, Ninbavva Basappa
Alagavadi, BASAPPA LADDI/
NHL00260028521/HUBLI

Residential Gramthana Property bearing VPC No.104/1, Property No.151400300600100132,
total measuring 91.80sq mtr and building measuring 64.80 sqmtr, situated at Hunasikatti Village,
Tq: Nargund&Dist: Gadag, KARNATAKA,Pin:582207. EAST-Property of DevammaAlagawadi ,
WEST-Property of Ningappa Alagawadi, SOUTH-Govt. Road, NORTH-Property of Chandanagouda
Hebballi

17-04-2026
&

Rs.513053/-
16-07-2026

19
MAHADEVAMMA N,

RAVIKUMARA N, NAGESHA B/
MHL00340026559/MYSORE

ALL THAT PIECE AND PARCEL OF THE Property bearing No. 1875/1757/1872, P.I.D No.
152200507122020921, Situated at HosakoteGrama, HosakoteGramapanchayat, Nanjangud
Block, Mysore (D), KARNATAKA,Pin:571129 Admeasuring: 111.48 Sq Mts.. EAST-Hose of
Nagarajanayaka , WEST-House of Chikkanayaka, SOUTH-House of Mahadevamma, NORTH- Road

17-04-2026
&

Rs.396225/-
16-07-2026

20
KRISHNA REDDY Y, RoopaK,

Gureesha M/NHL00510020688/
SHIMOGA

All that the piece or parcel of site along with structure standing there on being bearing site/Khatha/
Property No 25, E-Property No. 151200105400600025, measuring total 92.90 Sq. meter,
situated at Gopanalu Village, Horonahalli Village Panchayath, Channagiri Taluk, Davanagere
District, KARNATAKA,Pin:577213. EAST-Road , WEST-Road , SOUTH-House of Keni, NORTH-
Vacant Property of Rajakumar

17-04-2026
&

Rs.620575/-
16-07-2026

21
PADMINI G, NAGARAJU R/

MHL00340012524/
MYSORE

ALL THAT PIECE AND PARCEL OF THE Property bearing No.10-508- 195, Assessment
No.1468/1487/1397, Situated at Ward No.2, Vinayaka Colony, T.Narasipura, Mysuru District,
KARNATAKA,Pin:571124 Measuring East to West 7.620015 Meters and North to South 9.14018
Meters. EAST-House belongs to Mahadeva, WEST-House belongs to Pathamma, SOUTH-House
belongs to Madegowda., NORTH-Road

17-04-2026
&

Rs.390674/-
16-07-2026

22
ASHOK, Renamma, K

PRASHANT/NHL01420041427/
HOSPET

Residential Property bearing The TMC Kustagi Property PID No-40-503-29, ward No-8, Property
old No-17-11145, Nirdharana No-17-11145, in total measuring 111.4836 sqmtrs, Building plinth
area 82.126252 sq meters, and Situated at Gajendragada Road, Kustagi, KustagiTq&KoppalDist,
KARNATAKA,Pin:583277. EAST-Plot No-16 , WEST-Plot No-18 , SOUTH-Sy No-190/B., NORTH-Road

17-04-2026
&

Rs.792284/-
16-07-2026

23

HUSEN SAB, Malan Begam,
KHAJA HUSSAIN MAHIBOOB
HUSSAIN/NLAP0117049926/

RAICHUR

ALL THAT PIECE AND PARCEL of the Residential house property bearing panchayath No: 3/32/1
its E Property No: 152300500100121424, totally measuring 35.117340 Sq meter situated
Javalagear Ward No 1 within Limits of Gram panchayath, JawalageraTqSindhanurDistRaichur,
KARNATAKA,Pin:584143. EAST-Road, WEST-Bibi pateema purchased site, SOUTH-Mumataj
begum purchased site , NORTH-Road

10-04-2026
&

Rs.294164/-
16-07-2026

24

SHABBIR GOUSSAB HUBBALLI,
MAKABOOLSAB GOUSAB
HUBBALLI, SALMABANU

IBRAHIM VARDI, MAHADEVA
KRUSHNAJI BALLARI/

NHL00260019727/HUBLI

All that part and parcel of the property bearing Gram Panchayat Property No.175/A, measuring
106.50 sq. mtrs along with residential structure bearing E-Property No.151700302300400493 of
Halagi, within the limits of Gram Panchayat Halagi, Tq and DistHaveri, KARNATAKA,Pin:581213.
EAST-Govt. Road , WEST-Property of ShankutalaSoratur , SOUTH-Property of MabusabHubballi,
NORTH-Property of AllabakshHubballi

10-04-2026
&

Rs.646860/-
16-07-2026

25

NIJAM SAB TONASHYAL,
RABINA BI TONASHYAL,
KASTUREVVA JANAMATTI/
NHL00260043811/HUBLI

All that part and parcel of the property bearing Gram Panchayat No. 738 measuring 61.32 sqmtrs,
along with residential structure (61.32 sqmtrs) bearing E-Property No.150100301900291763
of Teggi village, within the limits of Gram Panchayat TeggiTq: Bilagi Dist: Bagalkot, KARNATAKA,
Pin:587117. EAST-Road, WEST-Road, SOUTH-Road, NORTH-Property of Hanamavva C Lagali

10-04-2026
&

Rs.424161/-
16-07-2026

26

MUTANNA HEMANNA LAMANI,
DEVARAJ MUTTANNA LAMANI,

NEELAVVA MUTTANNA
LAMANI, MANJUNATH

HANAMANTAPPA LAMANI/
NHL00260023024/HUBLI

Residential Property bearing VPC No.423/1, Property No.151700601200200493, total measuring
139.35sq mtr in RS No.3/*/A situated at Hiremaralihalli Village, Tq: Savanur & Dist: Haveri,
KARNATAKA, Pin:581118. EAST-Property of HemannaLamani, WEST-Property of Shivakka M
Lamani, SOUTH-Road, NORTH-Road

10-04-2026
&

Rs.676681/-
16-07-2026

27

BASAVARAJU M, MADAMMA
S, SARASWATHI B/
NHL00340006371/

MYSORE

Property bearing HedeyalaGramapanchayathi Property No. 68 and as per Form No. 11 B unique
No. 152200545065000078 situated at Vadeyanapura village, Nanjanagudu Taluk, within the
jurisdiction of HedeyalaGramapanchayathi, KARNATAKA,Pin:570011 Measuring East to West :
12.192 Meters and North to South : 9.144 Meters. EAST-Site of Kempegowda and Mahadegowda
, WEST-Road, SOUTH-Vacant site of Gowramma wife of Papanna, NORTH-House of Kenchegowda

10-04-2026
&

Rs.498882/-
16-07-2026

28

BYRAMMA C, MUNISHAMI N,
RAMYA M, KEERTHANA M/

MHL01290036401/
KOLAR

All that piece and parcel of the Residential Building bearing GramaPanchayathKhatha No.510
and E-Khatha No.151900702801320061 measuring East to West : 8.5344 Mtrs and North to
South : 15.24 Mtrs is situated at Shettymadamangala Village, SugaturuHobli, Kolara Taluk, Kolara
District, KARNATAKA,Pin:563126. EAST-Property belongs to Ananda., WEST-Property belongs to
Chennaiah., SOUTH-Own Property., NORTH-Road

13-04-2026
&

Rs.314953/-
16-07-2026

29
JAGADEESHA, SHOBHA/
MHL00910048447/

HASSAN

All that piece and parcel of the site and house property bearing No. 151600302701420023,
Gram Panchayath property no. 68/1, and property situated at Honnavalli Village, Honnavalli Gram
Panchayath, Arakalagudu Taluk Hassan District totally measuring 538.837600 square meters
and constructed plinth area 171.870624 square meters KARNATAKA,Pin:573102. EAST-Site
property of Sri. Swamygowda son of Late. Ningegowda , WEST-Road, SOUTH-Site property of
Sri. Swamygowda., NORTH-House property of Smt. Arasamma

13-04-2026
&

Rs.532058/-
16-07-2026

30

MUSTAK ALLABHAKSH
BADAGI, Muskan Mustak

Badagi, Fathimabi Allabhaksh
Badagi, MHOMMED FAZIL

MHOMMED HAYATH BADAQGI/
NHL00260010357/HUBLI

Residential Gramthana Property bearing VPC No.369, Property No.151700200600400512
measuring East to West:12.192 mtr and North to South:9.144 mtr, total measuring 111.48
sqmtr and building measuring 80 sqmtr situated at Belagalpet Village, Tq: Hanagal&Dist: Haveri,
KARNATAKA,Pin:581104. EAST-Govt. Road, WEST-Property of ShankrappaGuddadakeri ,
SOUTH- Property of IrappaBandiwaddar, NORTH-Property of AbdulganisabYaligar

13-04-2026
&

Rs.934226/-
16-07-2026

Date: 18-07-2026, Place: KARNATAKA Sd/- Authorised Officer, Manappuram Home Finance Ltd

Manappuram Home Finance Ltd.
Regd. Off: 8/596 A, Padmaprabha Building, Near Sreerama Swami Temple,

Cherppu- Thriprayar Road, Thriprayar, Thrissur, Kerala 680567

POSSESSION NOTICE (For Immovable Property)

Registered & Corporate Office: 611, D Mall, Plot No. A-1, Netaji Subhash Place, Pitampura,
New Delhi-110 034. Tel: +91-11-45320000 | Eamil Id: info@prudentarc.com
CIN: U74900DL2011PLC225445

Whereas, the undersigned being the Authorised Officer of Prudent ARC Limited under the provisions of the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act”) and in exercise of powers conferred under Section 13(12) of the
Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, had issued a Demand Notice under Section 13(2) of the Act calling upon the
Borrower(s)/Co-Borrower(s)/Guarantor(s) to repay the outstanding dues within the stipulated time.
And Whereas, the financial assets along with the underlying security interest were assigned in favour of Prudent ARC Limited by the Assignor under
the provisions of Section 5 of the Act. By virtue of such assignment, Prudent ARC Limited has stepped into the shoes of the Secured Creditor and is
entitled to recover the outstanding dues and enforce the security interest.
And Whereas, the Borrower(s)/Guarantor(s) having failed to repay the dues within the specified period, notice is hereby given to the Borrower(s)/
Guarantor(s) and the public in general that the undersigned, being the Authorised Officer of Prudent ARC Limited has taken possession of the secured
asset(s) described herein below in exercise of powers conferred under Section 13(4) of the Act read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002.
The Borrower(s)/Guarantor(s) in particular and the public in general are hereby cautioned not to deal with the secured asset(s) and any dealings with
the same shall be subject to the charge of Prudent ARC Limited together with applicable interest, costs, charges, and expenses.
The Borrower(s)/Guarantor(s)’ attention is invited to the provisions of sub-section (8) of Section 13 of the Act, in respect of the time available to redeem
the secured assets.
Sr.
No

Name of the Borrower(s)/
Co-Borrowers/ mortgagor/

Guarantors & LAN

Demand Notice
Date & Outstand-

ing Amount
Description of Secured Asset (Immovable Assets)

Date of
Possession

Appendix IV [Refer Rule 8(1)] POSSESSION NOTICE

1 PUTTASWAMY WOOD
WORK (Borrower),

PUTTASWAMY
(Co-Borrower No. 1),

PUTTASWAMY MANUJA
(Co-Borrower No. 2) &

CHANDRAGIRIKOPPALU
VENKATESHACHARI

MANJU (Co-Borrower No. 3)
/ UGMYSMS0000006198

"(11-05-
2026)Rs.111281
2 /-As on date
06/05/2026 "

Schedule–A: All that piece and parcel of the property House Property, bearing
No. 181, Unique Code No. 152100701500802038, measuring to an extent East
to West 8.23 meters and North to South 8.84 meters, with constructed area of
72.75 Square meters, situated at Gowdahalli Village, T.M Hosur Grama Panchay-
ath, K Shettahalli Hobli, Srirangapatana Taluk, Mandya District, and bounded on:
East by: Applicant own site West by: Property of Ramalingegowda North by: Con-
servancy and House of Jayasheelamma South by: Property of Karigowda Sched-
ule–B: All that piece and parcel of the property site No. 181/B, Unique Code No.
152100701500802012, measuring to an extent East to West 6.09 meters and
North to South 9.14 meters, total measuring to an extent of 55.66 Square meters
vacant site, situated at Gowdahalli Village,T.M Hosur Grama Panchayath,K Shet-
tahalli Hobli, Srirangapatana Taluk, Mandya District, and bounded on: East by:
Road West by: Applicant own house North by: Conservancy and House of
Jayasheelamma South by: Property of Karigowda

15/07/2026

Place: KARNATAKA Sd/- Authorized Officer
Date: 18.07.2026 Prudent ARC Limited

E-AuctionSaleNotice forSaleof ImmovableAssetsunder theSecuritisationandReconstructionofFinancialAssetsandEnforcementofSecurity InterestAct, 2002 readwithproviso toRule6 (2)&8 (6)of theSecurity Interest (Enforcement)Rules,2002.
Notice is hereby given to the public in general and in particular to the Borrower(s), Mortgagor(s) and Guarantor(s) that the below described immovable property mortgaged/charged to the Secured Creditor, possession of which has been taken by
theAuthorisedOfficer of Bank of Baroda, SecuredCreditor, will be sold on “As iswhere is”, “As iswhat is”, and “Whatever there is” basis for recovery of dues in belowmentioned account/s.

Name & Address Of
Borrower/s /
Guarantor/ S/
Mortgagor (s)

Reserve Price,
EMD, Last Date of
EMD Amount and

Bid Increase Amount

Statusof
Possession

(Constructive
/Physical)

Property
Inspection

date &Time.
Detailed description of the immovable/

moveable property with known Encumbrances, if any
(Owner/Mortgagor name : Mr. V Praveen S/o Vel)

Total Dues. Date &
Time of

E-auction

Bank of Baroda, Attibele Branch, No. 61, Indlabele Village, Sarjapura Hobli Road,
Attibele, Bangalore 562107 P

e-mail : vjatti@bankofbaroda.com website : www.bankofbaroda.com

Mr Pradeep
Kasilinka
( Applicant ) and
Mrs Pavana
Deepathi Kavuri (
Co-Applicant )
#Flat No. 101
Aditya Enclave . 5th
Line Balaji Nagar
Nagaralu , Near
krisna Rice Mill
Guntur Gorantla
Andhra Pradesh

Mr. Asit kumar
Patel S/o
Narendra kumar
Patel # 2312 , 1st
floor , 16th cross,
27th main HSR
layout Sector 1
opp – NIFT
College ,
Bengaluru ,
Karnataka- 562102

Ms. Seema
Revankar And Mr.
Robert F Both
residing at #37/6,
Beereshwaranagar
, Near Green
Valley School,
Chunchanagatta,
Bangalore 560052.

SCHEDULE A PROPERTY: ITEM NO.1:All that piece and parcel of the residentially converted landmeasuring an extent of
31 (THIRTY ONE) GUNTAS comprised in Sy.No. 164/3 of S.Medahalli Village, Sarjapura Hobli, Anekal Taluk (duly
converted vide Official Memorandum dated: 16.12.2008 bearing No. ALN(AS)SR/54/2008-09, issued by the District
Commissioner, Bangalore District) and bounded on the: East by : Land bearing Sy. No. 164/2, West by : Land bearing Sy
No.72, North by : Land bearing Sy. No. 164/1, South by: Land bearing Sy. No. 165. ITEM NO.2: All that piece and parcel of
the residentially converted land measuring an extent of 25 (Twenty Five) GUNTAS comprised in Sy. No. 165/1 of S.
Medahalli Village, Sarjapura Hobli, Anekal Taluk (duly converted vide Official Memorandum dated: 22.07.2010 bearing No.
ALN(ASH)SR/22/2010-11, issued by the District Commissioner, Bangalore District) and bounded on the: East by : Land
bearing Sy. No. 172,West by : Land bearing SyNo.72, North by : Land bearing Sy. No. 164, South by : Land bearing Sy. No.
165/2.SCHEDULE B PROPERTY: 0.62%undivided share, right, title and interest in ScheduleAProperty, measuring about
378.8 sq.ft in an undivided state has been sold to the PURCHASERby theOwners/Developer under this deed.SCHEDULE
C RESIDENTIALAPARTMENT:RESIDENTIALAPARTMENT having E kathaNo.150200102701021047, bearing No.325

SCHEDULEAPROPERTY: ITEM NO.1:All that piece and parcel of the residentially converted landmeasuring an extent of
31 (THIRTY ONE) GUNTAS comprised in Sy.No. 164/3 of S.Medahalli Village, Sarjapura Hobli, Anekal Taluk (duly
converted vide Official Memorandum dated: 16.12.2008 bearing No. ALN(AS)SR/54/2008-09, issued by the District
Commissioner, Bangalore District) and bounded on the: East by : Land bearing Sy. No. 164/2, West by : Land bearing Sy
No.72, North by : Land bearing Sy. No. 164/1, South by: Land bearing Sy. No. 165. ITEM NO.2: All that piece and parcel of
the residentially converted land measuring an extent of 25 (Twenty Five) GUNTAS comprised in Sy. No. 165/1 of S.
Medahalli Village, Sarjapura Hobli,Anekal Taluk (duly converted vide Official Memorandum dated: 22.07.2010 bearing No.
ALN(ASH)SR/22/2010-11, issued by the District Commissioner, Bangalore District) and bounded, on the: East by : Land
bearingSy. No. 172,West by : Land bearingSyNo.72, North by : Land bearingSy. No. 164, South by : Land bearingSy. No.
165/2.: SCHEDULE B PROPERTY: 0.49 % undivided share, right, title and interest in Schedule A Property, measuring
about 299.9 sq.ft in an undivided state has been sold to the PURCHASER by the Owners/Developer under this deed.:
SCHEDULE C RESIDENTIAL APARTMENT: RESIDENTIAL APARTMENT having E katha No.15D20012070121053,

Rs. 71,17,938/-
(Rupees: Seventy one

lakhs Seventeen
thousand and nine
hundred and thirty
eight ) as on 25-05-
2026 Plus further
interest w.e.f. from

26.05.2026 thereon at
the at the contractual

rate plus costs,
charges and expenses
till date of payment

Rs. 49,50,549/-
(Rupees: Forty nine
lakhs fifty thousand
and five hundred and
forty nine only ) as on

25-05-2026 Plus
further interest w.e.f.
from 26.05.2026

thereon at the at the
contractual rate plus
costs, charges and
expenses till date of

payment.

06/08/2026
From 2:00
PM to 6:00

PM

25/08/2026
From 2:00
PM to 6:00

PM

Physical
Possession

Symbolic
Possession

Reserve Price:
Rs.,27,61,000/-

EMD: Rs. 2,76,100/-
Last Date and

Time of Receipt of
EMD Amount: Rs.

2,76,100/-
05/08/2026 upto

5.00 Pm
Bid Increment
Amount: Rs.

25,000/-

Reserve Price:
Rs.21,87,000 /-

EMD: Rs. 2,18,700/-
Last Date and

Time of Receipt of
EMD Amount: Rs.

2,18,700/-
24/08/2026 upto

5.00 Pm
Bid Increment
Amount: Rs.

25,000/-

1

2

With Prior
Appointment

from
Authorized

Officer

With Prior
Appointment

from
Authorized

Officer

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES “APPENDIX- IV-A [See proviso to Rule 6 (2) & 8 (6)]

situated in Second Floor of the building, measuring about 1162 sq.ft (107.95 sqmts) of super built up area consisting of Two BedRoomwith RCC roofing, tiled flooring, moulded doors and aluminiumwindows including
proportionate share in common area such as passage, lobbies, staircase, lifts and other areas of common use contained in the residential apartment complex known as"PUSHPAM E TOWN" constructed on the
Schedule AProperty with one covered car parking space exclusively earmarked for the sole use and enjoyment of the PURCHASER, built according the plan approved by Anekal Planning Authority vide its order No.
CC/526/2013-14, dated 30.10.2013 on single site plan approved byAnekal PlanningAuthority vide its order No.LAO/34/2012-13, bounded on, East by-Apartment No. 326, West by: OTS, North by: OTS Road, South
by:ApartmentNo.329 Property in the name of Mr. Pradeep Kasilinka

For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction ad online auction portal Banknet.com. Pending charges regarding Property tax, E Khatha making charges
maintenance charges of the society, Electricity Charges and any other legal charges to be borne by the highest bidder.
Also, prospective bidders may contact theAuthorised Ofiicer for queries contact number 8291220220 & email ID; support.BANKNET@psballiance.com

Date: 18-07-2026, Place: Bengaluru Sd/- Authorised Officer, Bank of Baroda

bearing No.328 situated in Second Floor of the building, measuring about 920 sq.ft (85.47 sq mts) of super built up area consisting of one Bed Room with RCC roofing, tiled flooring, moulded doors and aluminium
windows including proportionate share in common area such as passage, lobbies, staircase, lifts and other areas of common use contained in the residential apartment complex known as"PUSHPAM E TOWN"
constructed on the ScheduleAProperty with one covered car parking space exclusively earmarked for the sole use and enjoyment of the PURCHASER, built according the plan approved byAnekal PlanningAuthority
vide its order No. CC/526/2013-14, dated 30.10.2013 on single site plan approved byAnekal PlanningAuthority vide its order No.LAO/34/2012-13, bounded on, East by- Stair, West by: Apartment No-329, North by:
CommonCorridor , South by:OTSRoad.Property in the name of Mr.Asit Kumar Patel S/o Narendra Kumar Patel.

bearing No.103 situated in Ground Floor of the building, measuring about 1630 sq.ft (151.43 sq mts) of super built up area consisting of Three Bed Room with RCC roofing, tiled flooring, moulded doors and aluminium
windows including proportionate share in common area such as passage, lobbies, staircase, lifts and other areas of common use contained in the residential apartment complex known as"PUSHPAM E TOWN"
constructed on the ScheduleAProperty with one covered car parking space exclusively earmarked for the sole use and enjoyment of the PURCHASER, built according the plan approved byAnekal PlanningAuthority
vide its order No. CC/526/2013-14, dated 30.10.2013 on single site plan approved byAnekal PlanningAuthority vide its order No.LAO/34/2012-13, bounded on, East by- Apartment No. 104, West by: Park, North by:
Road, South by:CommonCorridor..Property in the name of Ms Seema Revankar W/O Robert .

SCHEDULEAPROPERTY: ITEM NO.1:All that piece and parcel of the residentially converted landmeasuring an extent of
31 (THIRTY ONE) GUNTAS comprised in Sy.No. 164/3 of S.Medahalli Village, Sarjapura Hobli, Anekal Taluk (duly
converted vide Official Memorandum dated: 16.12.2008 bearing No. ALN(AS)SR/54/2008-09, issued by the District
Commissioner, Bangalore District) and bounded on the: East by : Land bearing Sy. No. 164/2, West by : Land bearing Sy
No.72, North by : Land bearing Sy. No. 164/1, South by: Land bearing Sy. No. 165.. ITEM NO.2: All that piece and parcel of
the residentially converted land measuring an extent of 25 (Twenty Five) GUNTAS comprised in Sy. No. 165/1 of S.
Medahalli Village, Sarjapura Hobli,Anekal Taluk (duly converted vide Official Memorandum dated: 22.07.2010 bearing No.
ALN(ASH)SR/22/2010-11, issued by the District Commissioner, Bangalore District) and bounded on the: East by : Land
bearingSy. No. 172,West by : Land bearingSyNo.72, North by : Land bearingSy. No. 164, South by : Land bearingSy. No.
165/2.: SCHEDULE B PROPERTY: 0.87 % undivided share, right, title and interest in Schedule A Property, measuring
about 531.3 sq.ft in an undivided state has been sold to the PURCHASER by the Owners/Developer under this deed.:
SCHEDULE C RESIDENTIAL APARTMENT: RESIDENTIAL APARTMENT having E katha No.150200102701020981,

Rs. 84,22,249
(Rupees: Eighty four
lakhs twenty two
thousand and two

hundred and forty nine
) as on 25-05-2026
Plus further interest

w.e.f. from 26.05.2026
thereon at the at the
contractual rate plus
costs, charges and
expenses till date of

payment.

25/08/2026
From 2:00
PM to 6:00

PM

Symbolic
Possession

Reserve Price:
Rs.,43,57,000.00/-

EMD: Rs. 4,35,700/-
Last Date and

Time of Receipt of
EMD Amount: Rs.

4,35,700/-
24/08/2026 upto

5.00 Pm
Bid Increment
Amount: Rs.

25,000/-

3 With Prior
Appointment

from
Authorized

Officer
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caution-Readers are advised to make appropriate enquiries while responding to advertisements in these 
columns. Kannada Prabha  Publications Ltd., does not vouch for any claims made by the Advertisers. The 
Printer, Publisher, Editor and Owner of Kannada Prabha Publications Ltd., shall not be  held responsible /liable 
for any consequences, in case such claims are found to be false.


